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Shri B. N. Mukerjee: In view of 
the earlier controversies around this 
matter in the House as well as out-
side, may I know if Government have 
no intension of having any prior con-
sultation with members of different 
political parties before coming to a 
decision and if not, why not? 

Shrl Kanungo: No, Sir. We !.;ave 
taken note of the various VIews 
which have been expressed in this 
House and outside and we have piac-
ed a motion for the consideration of 
the House. 

Sbri RaIlga: May I know whethe~ 
the Government have consulted the 
Public Accounts Committee and the 
Estimates Committee, and whether 
they have also taken into considera-
tion how far their jurisdiction would 
be upset or abridged by any func-
tions that they would be placing fOI 
the proposed committee? 

Shri Kanungo: We have not con-
sulted the committees referred to by 
the hon. Member, and about the con-
tents of the motion the hon. Member 
would be able to judge when it is 
before the House. 
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Dr. L. M. Sbagbvi: Is the Govern-
ment in a position to give an indica-
tion of its own time table, if th",. 
have any, in respect of constituting 
this committee, apart from whether 
the House accords its sanction or 110t? 

Shri JIanongo: As soon as the 
House passes this motion for consti. 
tuting the committee, the commIttee 
will be set uP. 

Shri Ranga: May We have an assu-
rance that the jurisdiction that the 
Auditor-General at present has to 
scrutinise the activities and also tbe 
accounts of the public sector enter-
prises, all Or some of them. would not 
In any way be jeopardised and tbe 
jurisdiction of the Public AccClun1ll 
Committee would also not be abrida-
ed? 

Shrl Kanlllll'o: The powel1l of 
Auditor-General are statutory powers 
and they cannot be abridged. Regard-
ing the functions of the committee. 
they will come up for discussion IrI 
this House. 

Sbri Ranga: He is telling aboaa 
something that he is going to place" 
fore the House. 

Mr. Speaker: The hon. Membllr 
wants an assurance that the powem 
that are being exercised bv the Pub-
lic Accounts Committee and the Esti-
mates Committee and also the Audi-
tor-General would not be abridged. 
But who can say what decision the 
House would take? What assurance 
can the Government give? The HoUlile 
has to take the decision. We have to 
take the decision here and the hoD. 
Member shall have the option at th.at 
time to criticise if there IS any 
abridgement of those powers and 8S3 
that that should not be done. 

Shri Ranga: Should not the HoUle 
at least have the information whether 
they have consulted the Publie 
Accounts Committee and the Estimates 
Committee? 

Mr. Speaker: They have said that 
they have not consulted them. 

lIiJulustan Orpnle CIIemieals PIMIl 
+ r 8hrl Morarb: 

J Shri Ravlnllra Varma: 
.6'7!. ~ Shrl D~e: 

I Shri Baswant: 
l Shri Nath Pal: 

Will the Minister of Industry be 
pleased to state the progress made 
in setting up the Hindustan Orgllllle 
Chemicals Plant at Panvel? 
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The MiDJster of Industry (Shri 
I[anwago): A statement is laid on the 
'fable of the House. 

STATEMEN1: 

The work on civil construction as 
well as arrangement for water supply, 
power, railway siding and other essen-
tials is in progress. The further im-
plementation is, however, delayed due 
to the difficulty in obtaining the neces-
sary foreign exchange, particularly for 
import of plant and equipment from 
~rmany. 

Shri Morarka: May I know why 
foreign exchange was not allocated 
Or earmarked for this project when 
it was sanctioned? 

Shri Kanuugo: A huge amount of 
foreign exchange is necessary, and we 
came into a very tight position at that 
time. 

Shri Morarka: When is the project 
o:pected to fructify now? 

Shri KanUDgo: I cannot give any 
firm time about it. All I can say is 
that we are making our best efforts. 

Shri Ravindra Varma: We have 
been repeatedly told that the Govern-
ment has been able to secure full 
foreign exchange requirements upto 
the third year of the Third Five Year 
Plan. How is it then being said 111 this 
case that the Government is finding it 
difficult to obtain foreign exchange? 

Shri Kanwago: I do not know 
about other projects, but as far as this 
project is concerned we find that there 
Is difficulty. 

Shri Ramaehandra maka: May I 
know what is the productive capacity 
of this plant and the total estimated 
cost of it? 

Shri Kanungo: The cost of the 
plant would be of the order of about 
Rs. 20 crore. ultimately although it is 
estimated to be Rs. 16·5 crores. 

Shri Bhapat lba Azad: May 1 
bow whether to avoid the difficulty in 

securing the necessary foreign ex-
change the Government is contemplat-
ing to enter into any barter agree-
ment with West Germany for the im-
port of plants and equipment which 
are essential for this project? 

Shri Kanwago: That was exactly 
the original plan, but it has not beeR 
successful. 

Raw material for Steel Plants 

"673. Shri Himatsingka: Will the 
Minister of Steel and Heavy indus-
tries be pleased to state: 

(a) the steps taken by Government 
to improve the raw material position 
of Steel Plants in the public sector; 

(b) the steps taken to economise the 
use of coal in the steel plants; and 

(c) the steps taken to improve the 
administrative efficiency in the Steel 
Plants? 

The Deputy Minister iB the Ministr,-
of Steel and Heavy Industries (Shri 
P. C. Sethi): (a) The steps taken in-
clude a close liaison between the plants 
and the railways, introduction of clos-
ed-circuit movements of wagons bet-
ween captive mines and the plants and 
Improvement in the storage of raw 
materials. 

(b) The steps include washing of 
coals, fuel oil inj ection and use of 
sinter in the plants and other tech-
nical improvements. 

(c) The steps taken to improve the 
administrative efficiency in the steel 
plants in the public sector include re-
organisation of the Board of Direc-
tors of Hindustan Steel Limited 
greter delegation of powers by th~ 
Ministry to the Hindustan Steei Limit-
ed and ·by them in turn to the General 
Manager. and pubordinate officers III 
the plants. 




